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IV THE CENTRAL ADMINISTRATIVE TRISUNAL, JaIPUR BENCH, JoIFUR.
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THION OF INDIA AND CTHERS veo E

CORAM:

HOMI'ELE M., QOPAL IRISHIM, MEMEER (J).
HMI'BLE M. D . SHARMY, MEMBER (A) .

ror the appliczant ees SHREI P ,P. CAREE.,

i)

Forr the Resp nﬂwn*ﬂ e, - ~

?ERHD&I'BLE Mo . SCPAL IRISHMA, MEMBEER (J).

Applicant T.P., Saraswast, Poatal Ass -ant (H33=-1I1), in this
applizetion u/s 19 2f the Adminiztrative Tribunalzs ok, 1985, has
srayed  for a diractiorn £o the respondents to allow him/cn the posk
mf Supervisary post falling vacankt in the Circls Office, Jaipuar,

'

in the grads of HEG-II with immediste effect as the applicant has

Promotion Commnittee in the 221l grads: wee .. 26.6.93.

2. ' We have heard the learned counzel for the applicsnt and

YU

have gone through the reas ards <

arnt ia that hz is liksly

3. The main griszvance of the zpplic
to e posted out and he wants that he shoild be allowed <o continue

to worls az HSG-II at Jaipur itself against a vacant post.  szince
hiz wifiz i3 3 mrentsl patient and e is undergoing treatment in the

sychiatric Centrs, 3SME Medical College, Jaipur. The applizant

statz2 that he iz Juz €to retire in the month of Mzrch, 1925, The
applizant has already represen 'd t the Chizf Pozt Mazter deneral,

ez pondent Mo 2 ) vwide ranerure -4 Jdaked
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10.3.94, vwhiaoh iz 2till perding considerastion.

4, In +he ciroumstances, we dizspose of this apnlization st the
admizzion stage with 2 direction £o the respondentz o consiler the

apolicant ' ocase £or vetenticn at Jailipur with due sympathty ard

.U...z.
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Aeclde the repressntation throagh a sgeaking order within
Prrind of on: month frow the dake of receiph of & oopy of
order. The applicant shall hovwever e at likerty t£o file

3

plication if he is 2o advised aftar a decision is
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on his reor
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